(25 July, 2003] RAJYA SABHA

faeett § 1.25 T wfa i 9 1.60 T4 wfa gfFe wiedt & shrdw=a § 1.85 T92 wfa
Afqz 1 T W faoeh it et # 1 swiea 9l | v ¥ T faah @€ e A
I T @

374 : A0 TR A A0 & T Twr ueg wn w fawell ®1 Fae e &
M o7 ITrET fam gea fuifta w5t sin fasel =l 3 famo safqat =1 =
F{ fF 4 w19t Frd - gomelt § gUR FT 39 3199 w1 UF | e |

THE DEPUTY CHAIRMAN: The House is adjourned for lunch till
2.30 PM.

The House then adjourned for tlunch at 58 minutes past 12 of the
clock.

The House re-assembled after lunch at thirty-seven minutes past two
of the clock.

[THE VICE-CHAIRMAN (DR. A K. PATEL) In The Chair]
PRIVATE MEMBERS' BILLS

THE VICE-CHAIRMAN (DR. A.K. PATEL}): Hon. Members, now, we
will take up the Private Members' Bills. for introduction today.

There are three Bills in the name of Dr. Dasari Narayana Rao. He is
absent. Shri N.K. Premchandran.

The Legal Services Authorities (Amendment) Bill, 2003

SHRI N.K. PREMACHANDRAN (Kerala): Sir, | beg to move for leave
to introduce a Bill further o amend the Legal Services Authorities Act,
1987.

The guestion was put and the motion was adopted.
SHRI N.K. PREMACHANDRAN: Sir, 1 introduce the Bill.

THE VICE-CHAIRMAN (DR. A.K. PATEL): There is one Bill in the
name of Or. L.M. Singhvi. He is absent,

Then, there are two Bills in the name of Shri R. Sarath Kumar. He is
absent. Shri K.B. Krishna Murthy.
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